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 duty  on  manufacturers  of  copper  at
 Rs.  3700  per  M.T.  for  a  period  ot

 one  month  from  1-10-82.

 (iii)  G.S.R.  590(E)  published  in

 Gazette  of  India  dated  the  5th  October,
 1982  together  with  an  explanatory

 memorandum  exempting  Cottom  Fabric

 printed  on  fixed  tables  by  heated  01!

 circulated  by  pump  manually,  from

 whole  of  duty  of  excise.

 [Placed  in  Library.  See  No,  LT—

 5461/82].

 12.05  brs,

 MESSAGE  FROM  RAJYA  SABHA

 SECRETARY:  Sir,  I  have  to  report  the

 following  message  received  from  the  Sec-

 retary-General  of  Rajya  Sabha:—

 ‘EL  am  directed  to  inform  the  Lok

 Sabha  that  the  Rajya  Sabha,  at  its  sitting

 held  today,  the8th  October,  1982,  adop-

 ted  the  following  motion  im  regaid  10

 ibe  presentation  of  the  Report  of  the

 Joint  Committee  of  the  Houses  on  the

 Mental  Health  Bill,  1981:-—

 “That  the  time  appointed  for  presen-
 tation  of  the  Report  of  the  Joint  Com-

 mittee  of  the  Houses  on  the  Mental

 Health  Bill,  1981,  be  extended  up  to

 the  last  day  of  the  first  week  of  the

 Hundred  and  Twenty-fifth  Session  of

 the  Rajya  Sabha”.

 MR.  SPEAKER:  Nothing  gocs  on  re-

 cord,  whatever  they  say.

 (Interruptions)  *

 MR.  SPEAKER:  Dr.  Azmi.  Calling  at-

 tention.  He  is  not  present.  Shri  9.  ¥V.

 Desai.  Shrj  P.  (  Kodiyan.  Shri  Kodiyan

 is  also  not  there?

 (futerruptions
 )*

 MR.  SPEAKER:  Shri  Rajesh  Kumar

 Singh.

 (Interruptions)
 *

 ——— ee -

 *Not  recorded.
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 MR,  SPEAKER:  Nothing  goes  on  re-
 cord  whatever  they  say.  =

 व्यवधान

 श्रेय  महोदय
 :

 फ्लड  शौर  ड्राउट

 पर  डिस्कशन श्र!  रहा  है  ।

 ो  रामविलास  पासवान  (हाजीपुर)

 meme  जी,  मरी  कांस्टीट्यूयेंसी  का  मामला

 mega  महिला  :  लोडर  बनकर  भी

 उतनी  ही  वात  करते  हो  जितनी  पहले  करते

 मैं  यही  बात  कह  रहा  हूं,  श्राप  सुनते

 नहीं.

 हो  ।  पहले  भी  बताया,  प्राज  भी  बता  रहा

 हूं  कि  डिस्कशन  श्री  रहा  हैं  फ्लड  ओर

 ड्रा उठ  पर,  इसी  हफ्ते  आ  रहा  है
 ।

 SHRI  RAJESH  KUMAR  SINGH  (Firo-

 zabad):  I  call  the  attention  of  the  Mintster
 न...  (Interruptions)

 13.06  hrs,

 CALLING  ATJENTION  10  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE
 REPORTED  RACKET  IN  REMOVAL  OF  SOILED
 AND  NON-ISSUABLE  CURRENCY  NOTES  FROM
 CHESTS  OF  NATIONALISED  BANES  INCLUDING
 PUNJAB  NATIONAL  BANK  AND  ACTION  TAKEN

 ny  GOVERNMENT

 SHRI  RAJESH  KUMAR  SINGH  (Fi-

 rozabad):  I  call  the  attention  of  the  ?

 nister  of  Finance  to  the  following  matter  of

 urgent  public  importance  and  request  that

 ha  may  make  a  statement  thereon:—

 “The  reported  racket  in  removal  of
 soiled  and  non-issuable  currency  notes

 from  the  chests  of  the  nationalised  banks

 including  the  Punjab  National  Bank

 and  the  action  taken  by  the  Govern-

 ment  in  the  matter.”

 (interruptions ।
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 SHRI  A.  NEEUALHITADASAN  (Tri-
 vandrum):  Starvaation  deaths  are  taking

 SHRI  A.  NEELALOHITHADASAN

 NADAR  (Trivandrum):  Starvation
 _

 deaths  are  taking  place.

 ({nterruptions)

 MR.  SPEAKER:  Do  the  _  starvation
 deaths  occu,  without  drought?

 (interruptions)

 MR.  SPEAKER:  Do  they  occur  with-

 out  any  drought?  Drought  and  starva-

 tion  deaths,  are  they  not  one  factor?

 (faterruptions)

 MR.  SPEAKER:  Why  do  you  not  take

 your  seat?  This  is  too  much,  It  does  not

 become.  1;  does  not  behove.  We  have

 already  announced.

 (interruptions)

 MR.  SPEAKER:  We  have  already  an-

 nounced  that  we  are  going  to  discuss  il.

 (fiterruptions)

 MR.  SPEAKER:  You  think  what  the

 people  will  think  about  you.

 SHRI  SATYASADHAN  CHAKRA-
 BORTY  (Calcutta  South):  Starvation
 deaths  occur  because  of  non-purchasing

 power,

 MR.  SPEAKER:  Because,  if  there  is

 enough  of  food  nobody  will  dic.

 (interruptions)

 MR,  SPEAKER:  Why  do  you  always
 shoul?

 (faferruptions)

 MR.  SPEAKER:  ।  do  not  listen  to  un-

 necessary  things,

 I
 listen

 to  positive  things.

 THE  MINISTER  OF  FINANCE  (SHRI

 ‘PRANAB  MUKHERJEE):  It  may  be  re-

 calley  that  in  reply  to...

 (fnterruptions)

 SHRI  NIREN  GHOSH:  Mr.  Speaker,
 Sir....  (interruptions)  |
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 AN  HON,  MEMBER:  We  de.  noi

 know  whether  Shri  Niren  Ghosh  is  speak-

 ing  or  not.

 (interruptions)  -

 SHR]  PRANAB  MUKHERJEE:  it  may
 be  recalled  that....

 (interruptions)

 THE  MINISTER  OF  FINANCE  (SHRI
 PRANAB  MUKHERJEE):  It  may  be  re-

 called  that  in  reply  to  an  unstarred  ques-
 tion  No.  4386  by  Hon.  Shri  G.  १,  Krishnan

 answered  in  this  House  on  6th  of  August
 this  year  iy  was  stated  that  during  the

 inspection  of  its  Narojt  Nagar  Branch  of

 Punjab  National  Bank,  New  Delhi  in  June

 1982  inspectors  of  the  Bank  had  detected

 shortage  of  cash  in  the  currency  chest.

 The  bank  had  initiated  immediately  physi-
 cal  counting  of  the  entire  cash  lying  at  the

 concerned  branch,  The  counting  bas  since

 been  completed  on  30th  Septembe;,  1982.

 The  physical  verification  of  currency  chest

 balances  revealed  a  shortage  of  Rs.  29,043

 The  Punjab  Nationa]  Bank  has  also

 undertaken  physical  verification  of  the

 balances  of  its  currency  chests  at  other

 Places  in  Delhi.  Physical  verification  is,
 however,  still  going  on.

 In  view  of  the  shortage  of  cash  in  the

 currency  chest  at  Naroji  Nagar,  Punjat
 National  Bank  requested  RBI  New  Delhi
 to  examine/re-examine  its  pending  remit-

 tances  with  them.  The  currency  chest  -
 bank’s  office  Parliament  Street,  New  Delhi

 had  made  six  remittances  to  RBI  between
 the  period  27th  June,  1979  to  8th  March,
 1982,  The  counting  of  one  remiftance
 sent  on  14th  January  1981  amounting  to

 Rs,  19.40  crores  has  been  taken  up  in  hance.

 Out  of  Rs.  17,23,40,000/-  already  courted,
 a  cumulative  shortage  of  Rs.  90,670/-  has

 been  noticed  upto  91h  October,  1980.  1e

 counting  is  still  going  on.

 In  respect  of  shorlage  detected  a;  Naroji
 Nagar  branch,  an  FIR  has  been  lodged
 with  the  police  and  4  employees  including
 one  Assistant  Manager  have  been  suspend-
 ed.  Steps  are  also  being  taken  to  initiate

 departmenta]  action  against  cashiers  who
 had  appended  their  signatures  on  the  pac-

 ी

 kets  in  token  of  having  re-counted  the  cash
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 and  in  which  packets  shortages  Were  de.
 tected.  As  regards  shortages  in  remittan-

 ces  with  the  RBI  the  full  extent  of  short-

 age  is  yet  to  ‘be  ascertained.  Meanwhile
 the  slips  received  from  -RBI  ‘indicating  ‘the
 deficiencies  noticed  ‘by  ‘them  during  detailed

 examination,  are  being  examined  with  a
 view  to  fixing  responsibility  and  taking  ac-

 tion  against  those  found  guilty.

 Bank  (CA)

 After  the  occurrence  of  the  incident  at

 Naroji  Nagar,  Punjab  National  Bank  has
 taken  steps  to  strengthen  its  inspection  and
 ‘contro!  धकुडॉ सा,  Instruction  have  been  [ह

 ed  to  all  the  regional/zonal  managers  all
 over  India  to  conduct  immediate  surprise
 checking  of  the  currency  chest  balances.

 Steps  are  also  being  taken  to  strengthen
 the  inspection  network.  These  inspec-
 tions  will  be  in  addition  to  the  monthly
 verification  to  be  conducted  by  officials
 authorised  by  the  regional  managers.  Bran-
 ches  have  been  advised  to  remit

 cash  to  the  currency  chest  acco

 panied  by  the  cashier  and  an  officer  of
 the  branch  and  to  get  the  cash  counted
 and  obtain  the  credit  advice.  The  standing
 instructions  ‘in  this  regard  have  been  reitera-

 teq  and  detailed  instructions  given  regard-
 ing  the  re-counting  and  Verification  of
 notes  deposited  in  the  currency  =  chesty.

 Monthly  verification  of  currency  chest

 balances  would  be  monitored  through  a

 proforma  indicating  the  percentage  and  the
 value  of  notes  of  different  denominations
 which  have  been  counted  physically.

 As  regards  the  question  of  shortage  of
 cash  in  the  currency  chests  of  other  na-
 tionalised  banks,  in  1982,  there  was  one
 Other  cause  as  reported  by  the  Reserve  Bank
 of  India,  There  was  a  shortage  of  Rs.
 6,095  in  the  currency  chest  with  State  Bank
 of  India,  Hungund  (Kamataka).  The  short

 age  was  detected  at  the  time  of  physical
 Verification  of  cash  balances  in  August
 1982.  FIR  has  been  fodged  with  the

 police.
 The  Government  have  advised  the  RBI

 and  the  nalionalised  Banks  to  tighten  the
 administartive  arrancements  and  ensure
 strict  observance  of  the  instructions  cn  the

 subject  with  a  view  to
 preventing  such

 losses,

 12,  00  hrs.  -
 [Mr.  Deputy-Speagma  ia  tha  Chair]

 '
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 थी  रासत  कम  सि; -  उपाय

 महोदय,  माननीय  मंत्री  ने
 झपने

 स्क्तथ्प्रों में

 कहाहै  >

 “The  physical  verification  of  cur-

 rency  chest  balances  ‘revealed  a  short-

 age  of  Rs.  29,043.”

 फिर  उन्होंने  श्र  बैंकों  के  बारे  में  भी

 है  कि  स्टेट  बैक  में  भी  कहीं  पर

 शाटेंज  है  |  इन्होंने  यह  भी  कहा  है  कि--

 “Instroctions  have  been  issued  to  all

 the  regional|jzonal  managers  all  over

 India  to  conduct  immediate  surprise

 checking  of  the  currency  chesi  balanc-

 -

 यह  कहने  से  ह!  बात  पुरी  नहीं  होती

 वास्तविकता के  बारे  में  मंत्री  महोदय  ने

 कुछ  बताने  की  कोशिश  नहीं  st
 1

 नये  नोटों  पर  तो  प्रीमियम  मिलता  ही

 है,  लेकिन  परब  पुराने  नोटों  पर  भी  प्रीमियम

 मिलता  है  ।  डिस्टूकशन 'को 'पट्धति के 'बारे में 'पट्टी  Far  में

 भी  उन्होंने  कोई  संकेत  नहीं  दिया  है
 1

 welt यह  'तो  बता  दिया  कि  कितनी

 शार्टेज  कहां  पर  कास्टिंग  में  हुई  है

 एक  स्पेशल  प्रोसीजर  उन्होंने  प्रडाप्ट  किया

 पहलें  टाप  संकट  प्रोसिजर था  1  इसके

 मलावा  झर  भी  बहुत  सारे  प्रोसिजर

 फ़ाईनेग्स  मिनिस्ट्री  य।  पिजी  बैंक  आफ

 इंडिया नें  अडाप्ट  किये  4

 मेरा  कहना  यह  हैं  कि  जो  स्पेशल

 प्रोसिजर  हैं,  इसमें  इतनी  ज्यादा  लूपदोल्स
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 जाता  हैं  ।  ऐसे  a7  डिस्ट्रक्शन  के  लिये  ले

 aa  जाते  हैं,  उसके  साथ  दो  कांस्टेबल

 और  एक  सबदन्सपैक्टर झर  उनके  प्रफसर

 होते  हैं  ।  जो  सापल  हो  गये  हैं,  उनके

 2,3  बंडल  निकाले  आर  जला  दिया  जाता

 बोध  किए  जाते  हैं  ।  छि 011,  Fob  लाद

 रुपए के  नोट  हर  महीने  डेस्ट्टाय  किए

 जाते हैं  ।

 जहां  तक  नोटों  को  जलाने  की  पद्धति

 को  सम्बन्ध  है,  मती  महोदय  को  याद  होंगा

 fe  यूनियन  गवरमेंट  ने  इसे  स्पेशल  प्रोसीजर  के

 विशेष  किया  था  ।  इसी  तरह  रिजर्व  बैक  के

 डायरेक्टर  की  भी  राय  थी  कि  इस  प्रोसिजर

 में  खामियां  हैं  ।  मैं  जानना  चाहता  हैं  कि

 कोई  ऑफ  डायरेक्टर्स की  रॉय  के  बावजूद

 इंस  प्रोसिजर  को  कयों  अडॉप्ट ५

 गया  ।  देश  में  5306  गेस्ट्स  हैं  कौर  बे

 सब  पुराने  नोटों  से  प्रोवरफ्ला  कर  रहे  हैं।

 want  वजह  यह  है  कि  उन्हें  जलाने  की

 ae  नहीं  है  शर  स्टाफ़  को  कमी  हैं।

 इत  नोटों के  बारे  में  एक  संकट
 चल

 रहा  हैं  ।  अखबारों में  झापा  हैं  कि  पंजाब

 कर  चलोगी  में  बैक  के  अधिकारियों से

 मिल  फर  इस  'रहें  के  नोट  बाजार  में

 घुन:  चलाए  जातें  हैं
 ।

 चूंकि  ए  नोटों
 !

 का  ठीकरी  था  धंचिंग  नहीं  होता,  इस

 लिए  थे  नीक  टर  के  रहते  हैं।  इसको।
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 .  नतीजा है  फि  पुमे  नोटों  को  कारोबार

 करने  बाले  बहुत  ले  लोग  पतय  हहे  हैं  ॥

 बे  इस  तरह  के  शोट  डिस्काउंट  पर.  लते  हैं,

 इस  स्पेशल  प्रोसिजर  की  जस्टिफ़िकेशन

 यह  दी  जाती  हैं  कि  हमारे  पास  स्टाफ़  क्रि

 कमी  है  परोर  हमारे  लिए  नोटों  की  की  टिंग

 करन!  संभव  नहीं  ।  रिजर्व  बंका  आफ

 इंडिया  एक्ट  के  सप्ताहिक  इस  बार  में

 कि  सर्कुलेशन  में  कितने  नोट  हूँ  भौरे  प्रापर

 पंचांग  के  बाद  कितने  नोट  डिस्ट्राय  कि

 गए  हैं  ।  लकिन  ऐसा  नहीं  फिया  जाता  है

 पता  नहीं,  क्यों  े  1  जूलाई,  1972.0  की

 1953  मिलियन  गारंटी  नोट्स  भार  नेट

 नोट्स  का  'एग्डामिनशन होना  बाकी  था  |

 fart  बैंक  ने  एडवाइस दी.  कि  हम

 पर  ब,त  बर्डन  है,  इस  लिए  अकाउंटिंग का

 काम  कामर्शल  बैक  फर  ले,  डिस्ट्रक्शन  की

 काम  हम  फर  लेंगे  ।  फामर्शल  बैकों  ने

 ae  कर  कड  मना  कर  दिया  कि  हम  यह

 ख़ाम-म-राह  फो  उर्दू  नहीं  लेना  चाहत े।

 पगह  कामर्शल  बैंक  फाइटिंग  कर  देते  हैं

 भोर  बंडल  बता  देते  हैं  तो  बे  रास्ते  में

 गायब  हो  सकते  हैं  ।  यह  जो  करोड़ों  रुपये

 का
 घपला  हो  रहा  है,  इसकी  कोई  खोज-

 खबर  नहों  को  गई  है  ।  रिजर्व  बेक  द्वारा

 wat  अलंग  gal  द्वारा  रेमिटेंसिज  एक्सेप्ट

 करने के  बारे  में  प्रलग  मलग  रिया  परप-

 नाया  जाता  है  ।
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 {at  uae  कुमार  सिह]  ि

 टशन  के  सेक्रटरी  ने  बड़े  साफ  शब्दों

 में  दस  मामले  के  सम्बन्ध  में  कहा  है
 :

 The  circulation  of  soiled,  defective  and

 unserviceable  currency  moles  has  thrown

 upon  the  region  to  unscrupulous  ele-

 ments  who  are  suspected  to  be  circulating

 the  fake  currency  roles.

 उनका  एलिंगेशन  यह  भी  है.  कि

 सारे  लूपहोत्स  के  लिए  रिज़वान  बेक  के

 म्रधिकारी  ही  जिम्मेदार  हैं।  वे  भी  शर्मा

 हैं  जिन्होंने  खुलेआम  चार्ज  लगाया  Z  |

 Mr,  Sharma  charged  that  thig  has  Jed

 to  new  openings  for  misappropriation,
 fraud  and  mismanagement,  and  under  the

 Reserve  Bank  of  India  Act,  the  bank

 should  publish  Jatest  weekly  figures  al

 currency  notes  in  circujation  and  the  num-

 ber  of  notes  destroyeg  after  proper  pun-

 ching.

 He  alleged  that  the  bank  manazenient
 in  all  its  15  issue  centres  where  about

 3000  currency  chests  are  provided  by

 straightway  burning  the  sciled  notes  with-

 out  proper  verification,  counting  and  exi-

 Mination  and  ascertaining  the  sumbers

 qualitatively  and  quantitatively.

 कोई  ज़रूरत  ही  नहीं  है,  न  तो  गिनने  की,

 त  क्वालिटी  देखनें  की  शौर  न  क्वालिटी

 देखने  की ।  सोंचते  हैं  कि  यह  तो  जनता  का

 पैसा  है  जैसे  चाहे  इस्तेमाल  किया  जा  सकता

 है।  इस  निर्धन  देश  की  दौलत  यदि  इस

 तरह  से  बर्बाद  होतीं  रहेगी  तो  उसका

 क्या  नतीज़ा  निकलेंगी---इंस  बातें  पर

 सरकार  कों  बड़ी  गम्भीरता  के
 साथ

 विचार  वारना  चाहिए |
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 2  उन्हें  बदलने  तथा

 Removal  of  Soiled  276
 Currency  notes  from  Bank  (CA)

 नोट्स  की  प्रिंटिंग  होती  है,  नासिक  में,

 उसके  बारें  में  भी  अखबार  में  निकला

 हैः

 “High
 Printingਂ

 पब्लिक  एक।उन्ट्स  कमेटी  ने  भी  1971-

 72  में  भ्र पनी  रिपोर्ट  में  इन  नोट्स  के

 बारे  में  कार्यवाही  करने  के  लिए  कहा

 था  लेकिन  उनक  सुझावों  पर  भी  सरकार

 ने  कोई  बिचार  नहीं  किया  ।  आपको

 सुनकर  ताज्जुब  होगा  कि  प्रिटिंग  में

 1980-81  में  एक  रुपए  के  नोट्स  11.09

 परसेन्ट  बर्बाद  हुए,  दो  रुपए  के  नोट्स
 13.23  पर्सेन्ट  बर्बाद  हुए  आर  सौ

 रुपए  के  11.38  परसेन्ट  बर्बाद  हुए ।

 उसमें  से  कुछ  परसेन्ट  को  खराबी  मशीनों

 और  पपर  को  बजह  से  हो  सरकती  है

 परन्तु  इन  सारी  वातों  पर  set  भी

 विचार  नहीं  किया  गया  ।  में  महत्व  जी

 से  जानना  चाहूंगा  कि  इन  सार  लूप होल्स
 को  प्लग  करने  के  लिए  बाप  क्या  कायदा ही

 करेंगे  ?.  आज  इस  देश  की.  जो

 आधिक  स्थिति  है  उसमें  इस  प्रकार

 से  जो  देश  का  धन  बर्बाद  हो  रहा  है उसको

 रोकने  के  लिए  क्या  आप  आफिसर्स  के

 खिलाफ,  जोकि  कुछ  लोगों  से  मिलकर

 एक  रैकेट  चला  रहे  हैं,  कार्यवाही  करेंग  ?

 इसमें  कंबल  पंजाब  नेशनल  बैक  का

 ही  सवाल  नहीं  हैं,  स्टेंट  बेकस  में  भी,  सारे.

 मुल्क  में  यहीं  हालत  है  ।  इसलिए  पहले
 तो  इसमें  प्रोसीजर  बदलने  की  बात  आती

 है  फिर  दूसर  जो  ग्राफ सस  इसमें  इनवाल्व

 उनके  खिलाफ

 कार्यवाही  करने  एवं  प्रिटिंग,  एकाउंटिंग

 श्र  सिक्योरिटी  को  मजबूत  करने  की  बात

 जाती  हैं।

 SHRI  PRANAB  MUKHERJEE:  _  Sir,
 ihe  hon,  Member  has  mentioned  a  number
 of  points,  and  as  ।  mentioned  in  the  re-

 ply  to  the  motion,  already  we  have  taken
 uction.  The  persons  against  whom  F  ।

 has  been  jodged  are  placed  woder  sus

 pension,  and  in  respect  of  all  the  curren-~

 Wastes  Rates  in  Currency
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 cy  chests  of  PNB,  physical  counting  -

 being  made.  Sir,  we  shall  have  to  wn-

 derstand  the  dimension  of  the  problem,
 All  over  the  country,  we  have  3,795

 currency  chests  including  the  State  Bank

 of  India,  sationalised  banks  and  others,

 And  the  number  of  pieces  of  notes  han-

 died—I  am  just  giving  you  tbe  figures  for

 the  understanding  of  the  hon.  Members.

 As  on  31st  March,  1982,  354.1  crores  of

 pieces  of  sciled  notes  had  to  be  destroyed
 and  the  number  of  personne)  required

 would  be  2,600—Coin  and  Note  Examin-

 ers—throughout  the  year.  ।  am  just  men-

 uioning  these  figures.  Why—I  will  come

 little  Jater.  Apart  from  that,  the  Reserve

 Bank  has  to  handle  about  900  crores  otf

 Pieces  of  various  denomination—notes
 from  one  rupee  to  100  rupec.  And  if

 you  do  not  have  a  specia|  procedure  and

 if  you  just  go  on  having  counting  by
 a  physical  verification,  the  total  num-
 ber  of  persons  required  would  be  7,300,

 Now,  the  question  is  whether  it  would

 be  worlhwhile  to  deploy  this  much  _  per-
 sonnel  fnd  causing  thag  much  expendi-
 inure?

 AN  HON.  MEMBER:  Why  not  worih-
 while?

 SHRI  PRANAB  MUKHERJEE:  |  am

 comrig  to  that.

 SHRI  SUNIL  MAITRA.  This  proced-
 ure  lias  to  be  followed!

 वि  SHRI  PRANAB  MUKHERJEE:  The

 problem  with  my  friends  is,  they  do  nal

 try  to  understand.  The  same  problem
 will  come.  Today  what  is  ihe  position’
 ।  am  jus;  giving  you  one  instance.  For

 one  rupee  note,  we  are  having  some  cost

 On  piper,  incidental  etc,  The  one-

 rupee  notes  are  in  circulation  for  six

 montlis,  If  you  deploy  these  personnci—
 the  administrative  expenditure  today  =  ।

 the  Reserve  Bank  is  that  the  numbér  of

 total  staff  is  2,500  and  only  for  this  pur-

 pose,  1  wil!  have  to  require  additional

 7,300  hands?  $What  would  be  the  cost?

 SHRI  HARIKESH  BAHADUR:  It  will

 solve  unemployment.
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 SHRI  PRANAB  MUKHERJEE:  In  that

 way,  you  can  solve  unemployment  prob-
 lem  by  giving  doles.  But  where  thea  eco-

 nomy  will  go?  What  is  the  amount  ot

 this?  Ou,  of  3,795  currency  chests,  dur-

 ing  the  last  4  years,  11  cases  of  this  type
 of  frauds  have  been  detected—from  1978

 to  1982.  And  whenever  it  has  come,

 one  of  tbe  special  procedures,  for  which

 the  hon.  Member  expressed  his  view,  is

 tha,  in  regard  to  the  currency  note  of

 one  rupee  to  ten  rupee,  if  ts  truc  that  be-

 fore  destruction,  we  are  not  having  the

 physical  counting;  we  are  having  sample
 counting  which  the  hon,  Member  men-

 tioned,  But,  in  two  stages,  the  physical
 counting  takes  place.  One  stage  is  when
 it  is  being  sen;  from  ihe  branch  office  to
 the  currency  chest  and  the  second  slage
 is  at  the  currency  ches:  itself.  In  re-

 gard  to  the  notes  of  higher  denomina-

 tien,  that  is,  20  rupees  note,  50  rupees
 note  ang  100.0  rupees  nole,  even  at  the

 point  of  destruction,  physical  counting
 takes  place.

 But,  if  you  want,  1  do  undersiand  any
 \rade  umion  would  be  interested  to  ex-

 pand  its  empire  by  providing  more  jobs.
 But  what  would  be  cost-benef;  ralio?

 (interruptions.)  Why  this  is  objected  to,
 ।  know  little  of  what  is  being  .advocated
 now.  ।  will  help  certain  unions  to  hive
 the  expansion  of  their  empires.  म०  thiut,
 [do  not  mind  it,  But  I  would  have  a
 serious  objection...  (/nterruprions.)

 MR,  DEPUTY-SPEAKER:  1.01  him

 complete  his  reply.  Would  he  not  reply?
 Please  heay  him.

 SHRI  PRANAB  MUKHERJEE:  Sir,
 definitely  ह  cannot  accept  the  proposition
 because  the  cose  of  the  destruction  of
 notes  would  be  more  and  disproportionate
 than  this.  Therefore,  this  special  pro-
 cedure  which  is  being  adopted  by  the
 Reserve  Bank,  (०  प३  mind,  is  justiciable
 and  we  can,  if  justifiable,  obviously  see
 thatਂ  random  checking  is  done  and  strict

 compliance  of  the  detailed  procedure  are
 followed.  And  for  that,  whenever  oc-
 casion  like  this  comes,  we  shall  have  to
 take  the  responsibility,  But,  definitely,
 We  cannot  accept  the  solution  which  will
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 be  disproportionately
 We  will  have

 expensive  one.

 -०  Strike  a  balance  bet-

 ween  these  two.  This  ७  exactly  what

 we  ate  doing.  There  is  another  aspect
 also.  That  is  why  precisely  it  ‘has

 been  decided  that  in  order  to  reduce  ihe

 hazard,  we  are  trying  to  replace  one-

 Tupee  and  two-rupee  notes  by  the  coins

 80  that  they  will  have  a  larger  and  lon-

 ger  durability.  At  the  same  time,  the

 problem  of  destruction  would  also  be.

 to  some  extent,  lessened.

 As  regards  the  other  matter  as  to  whal

 the  union  has  suggested,  ]  have  exainimed

 it.  It  is  not  possible  to  accept  their

 augeestion,  Let  us  not  rake  up  the  issue

 because  ।  have  been  able  to  sort  it  out.

 They  have  also  agreed  to  our  formula.
 Let  us  not  go  =  into  that  aspect  any  jon-

 ger.

 SHRI  RAJESH  KUMAR  SINGH:  What

 about  printing  press?

 SHRt  PRANAB  MUKHERJEE:  That
 bas  nothing  to  do  with  it.  You  cannot

 bring  everything  under  the  sun  under  one

 Calling  Attention.

 MR.  DEPUTY-SPEAKER:  This  is  with

 Fegard  to  soiled  notes  only.  This  is  not

 -  general  discussion,  You  can  have  some
 other  opportunity  for  that.

 SHRI  NAWAL  KISHORE  SHARMA

 (BDausa}:  Mr.  Deputy-Speaker,  Sir,
 the  hon,  Minister  has  tried  to  dispe!  many
 of  the  impressions  which  are  prevailing
 in  the  minds  of  the  people  about  destroy-
 ing  soiled  notes.  But  what  is  important
 is  that  in  our  country  the  banking  sys-
 tem  as  such  should  not  lose  credibility.
 Whenever  anything  comes  out  in  the  press
 about  defalcations  or  about  something
 fishy  in  the  banking  system,  the  confi-
 dence  of  the  people  sometimes  in  the.

 banking  system  is  eroded.  In  a  country
 like  ‘ours  which  is  stil]  very  much  primi-

 tive  in  the  banking  system,  this  sort  of
 tendency  his  to  ४  strongly  dealt  with.
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 ‘Of  course,  the  dimensions  of  the  problem
 -  ‘been  explainégd  by  the  hon,  Minis

 fer.  But  x  is  more  important  ts

 that  though  the  instructions  have  been

 there,  थ  the  hon.  Minister  stated,  and
 also  these  instructions  should  be  ‘fooi-

 proof,  these  fhstructions  ‘have  not  ‘been

 complied  with.  The  hon.  [६1114]  ‘says
 that  these  instructions  have  been  reiterat-
 ed.  After  all,  the  bank  officials  are  petting

 very  high  salary  witb  only  a  little  work

 to  do.  In  spite  of  that,  [  want  to

 koow  why  it  is  that  these  instructions

 have  been  followed  more  in  breach  ra-

 ther  than  in  observance.

 In  view  of  this,  ।  wan;  to  know  from
 the  hon,  Minister  whether  any  action  ‘has

 been  initiated  neainst  these  Bank  offi-

 cialy  who  have  not  complied  with  these

 instructions.  ।  know,  the  statement  only

 speaks  abou;  the  Punjab  Nationa!  Bank.

 ‘But  there  are  many  Banks,  nationalised
 as  Well  as  otherwise,  ‘wherein  large  ‘dm-

 ounts  of  money  are  exchanged  and  this

 question  about  the  Banks  using  the  money,
 about  the  shortages  in  the  packets  ‘and
 all  that,  is  coming  up  day  in  and  day
 Out  in  the  press.  ‘Why  is  it  ‘that  this

 system  of  checking  and  counter-checking
 that  the  hon.  Minister  has  reiterated  in

 ‘this  atatement  bas  not  been  done?  First-

 fy,  1  would  Hike  to  know  from  the  hon.

 Minister,  if  it  has  not  been  done,  whe-

 ther  any  action  has  been  contemplated
 against  those  officers  who  have  not  been

 observing  these  instroctions?

 The  second  question  that  arises  out  of

 ‘the  answer  civen  is  this.  ।  कप  heen

 Stated  that  steps  are  also  being  taken  to

 initiate  departmental  action  against  the

 ‘Cashier  who  had  appended  his  signature
 on  the  packets.

 Why  departmental  action?  While  the
 others  have  been  hauled  up  in  a  police
 case,  why  this  Cashier  has  been  shown
 ‘that  leniency?  After  all,  it  was  he  who
 has  checked  the  note  aml  the  primary
 responsibility  is  of  that  man.  Why  depart-
 mental  action?  Sometimes,  departmental
 action  means  very  minor  sunishment.
 The  man  who  received  the  notes  is  the

 primary  person  who  has  to  answer.  There-
 fore.  unless  you  put  that  man  also  m
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 -  criminal  case  together,  all  the  ac-
 eused  together,  nothing  can  be  made  out.
 ।  would  like  to  know  from  the  Hon.
 Minister  why  departmental  action  has
 been  initiated  against  this  gentleman  who
 is  reported  to  be  the  Cashier.

 The  mext  question  which  arises  out  of
 the  answer  is  the  monthly  verification  to

 be  conducted  by  officials  authorised  by
 the  Regional  Manager.  Was  this  monthly
 inspection  carried  on  by  the  officers  au-
 thorised  by  the  Regional  Manager?  If

 not,  what  action  is  contemplated  against
 such  persons?  What  is  important  is,  I

 may  again  stress,  that  the  peoples’  con-
 fidence  should  not  be  eroded  in  the  bank-

 ing  system.  I  know  that  the  amount  in-
 volved  is  very  IJittle  and  it  is  not  that

 big  as  to  create  a  panic  in  the  Ministry
 or  the  Reserve  Bank  of  India.  What  is

 important  is  not  the  amount,  What  is

 important  is  as  I  have  already  repeated
 again  and  again,  peaples’  confidence  in
 the  banking  system.

 The  Hon.  Minister  has  stated  that  11

 fraud  cases  have  heen  detected  from  1978

 to  1981.  What  is  the  figure  for  the  last

 three  years?  Is  if  आ  the  increase?  If
 it  is  on  the  increase,  why  adequate  steps
 were  not  taken  before  band?  So  far  as

 my  information  goes,  if  is  on  tbe  increase.

 i  has  doubled  पटन ४,  Therefore,  I

 would  like  to  know  from  the  Hon.  Minig-
 ter  what  was  the  previous  figtire.

 There  is  an  agitation  going  on  in  Jai-

 pur  Reserve  Bank.  News  appeared  in

 the  press  that  the  officials  of  the  Reserve

 Bank  at  Jaipur  are  bungling  the  soiled

 notes.  May  [I  know  from  the  Hon.  Mi-

 nister  whether  that  news  item  has  come

 to  his  notice  and  has  he  examined  that

 case  and  if  his  olficers  have  examined,

 why  a  contradiction  has  not  been  issued?

 After  all)  the  Reserve  Bank  has  a  Public

 Relations  Officer  and  if  there  is  nothing

 wrong,  the  people  should  also  be  taken

 into  confidence.  Why  is  it  that  the  Re-
 serve  Bank  or  olher  banks  are  not  issue-

 ins  statements  which  contradict  those

 antrue  statements?

 SHRI  PRANAB  MUKHERJEE:  First

 of  ali,  ह  entirely  agree  with  the  Hon.

 Momber  that  it  is  nol  a  question  of  amount

 f
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 and  that  it  is  not  a  question  of  one  or

 two  odd  cases.  But  definitely  we  shall

 have  to  ensure  and  maintain  the  credibi-

 lity  of  the  banking  system  as  a  whole.

 When  |  say  that  the  number  of  such
 cases  are  few  and  far  between,  that  does

 not  mean  that  this  type  of  fraud  cases
 should  arise.  1  just  tried  to  explain  the
 dimension  of  the  problem.

 But  it  is  definitely  not  my  intention  or

 of  anybody  that  this  type  of  cases  should

 be  allowed  or  continued  because  ullima-

 1e  it  will  erode  the  credibility  of  the
 institution.  This  is  a  serious  probiem.

 It  is  also  because  of  the  phenom-:cuog
 of  physical  expansion.  As  ।  have  said  ithe
 Hon.  Member  would  recollect  that  jus
 13  years  ago.  at  the  time  of  nationalisa-

 tion,  the  total  number  of  bank  branches
 was  6,800  if  ।  remember  correct.  Toduy
 it  क  more  than  35,000,  Bui  the  deposita
 have  mot  kept  pace  with  this  physical
 expansion  of  bank  branches.  It  is  true
 that  we  have  not  been  able  to  create  that

 type  of  expertise  which  could  go  into  the
 detailed  scrutiny  and  provide  the  effi-

 cieney.  So  that  type  of  deficiencies  are
 there  and  definitely  we  shall  have  io  im-

 prove  them.

 In  regard  to  the  question  thu!  v  hen  है

 suggested  that  instructions  have  aot  only
 been  reiterated,  every  individual  bank

 hag  been  instructed,  “You  will  have  (०
 take  care  that  the  field  officers  und  per-
 sons  in  charge  ought  to  comply  with
 these  instructiong  and  if  Lhey  fail  ia  their

 duty,  appropriate  action  would  be  taken.

 Thirdly  in  regard  to  ihe  Cashier  for
 which  he  raised  a  specific  question  as  to
 why  departmental  action  was  alone  taken,
 it  was  not  only  departmental  action  but
 he  has  been  placed  under  suspension.  He
 is  also  a  person  against  whom  criminal

 charges  have  been  brought  throuch  ि  हि.

 and,  therefore,  in  respect  of  all  others
 action  has  been  taken.

 The  fourth  question  is:  in  order  (o  im-

 prove,  what  further  steps  have  we  taken?
 We  have  already  appointed  a  small  group
 under  Dr,  Hathi  of  the  Reserve  Bank  of
 India  to  look  into  the  security  angle.  Hon.
 Member  mentioned  that  sometimes  wa
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 get  complaints  that  actually  motes  were

 not  destroyed.  If  the  securify  arrange-
 ment  is  not  adequate,  cases  may  occur

 where  somebody  just  pockets  tem  pieces
 of  Rs.  100  notes,  That  will  mean  a

 lot  of  money—a  thousand  rupées.  There-

 fore,  in  order  to  strengthen  the  security.
 a  small  group  has  been  appointed  and

 representatives  of  various  intelligence  and

 security  agencies  are  also  there  so  that

 they  can  make  their  recommendations
 and  we  will  implement  them.  As  =  and
 when  these  types  of  cases  are  brought  to

 our  notice  not  only  from  the  Governmen!

 side  but  also  by  the  Reserve  Bank  and

 other  appropriate  authorities,  they  take

 note  ot  it  and  we  try  to  remove  the  (हिन
 ficiencies  and  plug  the  loopholes.

 In  regard  to  the  last  point  about  the

 Jaipur  incident,  unfortunately  [  0.0  not
 have  apy  personal  knowledge.  I  will  have
 to  collect  it  and  [  wili  pass  it  on  to  the

 hon.  Member.

 MR.  DEPUTY  SPEAKER:  Dr.  -.  ।.

 Azmi—you  must  have  been  in  your  seat

 when  you  were  called,  But,  as  a  special

 case,  I  am  allowmg  you.  You  are  the

 first  in  the  Calling  Attention....He  will

 be  brief  as  he  has  been  given  bonus  time.

 (interruptions)

 SHRI  SUNIL  MAITRA:  A  precedent
 is  there.

 MR.  DEPUTY  SPEAKER:  We  can  do

 a  lop  of  good,  Mr.  Kishore,  through

 goodwill,

 “Dr,  Azmi.

 डा-  ए+  य०  ग्रा जपी  (जौनपुर)

 डिप्टी  स्पीकर  साहब,  रिर्व  बेक  are

 कडिया  के  बहुत  से  tar  हैं  उनमें

 एक  यह  भी  है  कि  सोल्ड  नोट्स  को

 जमा.  करे  और  नए  नोट्स  से.  उनकों

 रिप्लेस  कर  के  तमाम  नेंशनलाइजड  बैस

 at  दे।  wat  et  FEA.  arm,  ats

 आई  ने  कोशिश  बक  लॉग  को  क्लियर

 करने  की  लेकिन
 प्रभी

 भी  सरकुलेशन  में
 16  करोड़  के  जो  नोट्स  पढ़े  हुए  हैं
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 उनको  रिप्लेस  नहीं  कर  सका  ।  बदकिस्मती  |

 से  यह  भी  पता  चला  कि  8  जुलाई  को

 नौरोजी  नगर  की  पंजाब  नेशनल  बैक  की

 meq  से  15,000  रु+  के  नोट्स  इस

 तरह  के  गायब  पायें  गये  जिससे  भी

 अंदाजा  लगता  है  कि  जो  सिस्टम  है

 सोल्ड  नोट्स  को  रखनें  का,  उनकी

 का उन् टिंग  करनें.  का.  उनकी  क्वालिटी

 औौर  कंडीशन  को  देखने  का  वह  बताता  है

 कि  इस  तरह  की  ग़बन  होती  रहे  ।  शौर

 उसके  बाद  यह  कोशिश  की  गई  कि.  कोई

 इमरजेंसी  मेधा  अडॉप्ट  किया.  जाय

 ताकि  क्लीयरेंस  हो  जाय  ।  कौर  दिल्ली

 कार-बी  शराब  ने  कोशिश  की  दौर

 उसने  देखा,  दिल्ली  ऑफिस ने  प्र केले

 ही,  30  जून  को  पता  चला  कि  1  ate
 2  रु०  के  करेन्सी नोट्स  26  करोड़

 29  लाख  के  हैं.  .  मौर  क़और  10  रु०

 के  नोट  19  करोड़  18  लाख  के  हैं  1.  ..

 20  रुपए  के  एक  करोड़  74  लाख

 eq,  so  रुपए  झ्र  100  रुपए के

 दो  करोड़  75  लाख  रुपए  बर्बाद  करनें

 के  लिए  पड़े  हुए  हैं।  इन/  प्लेसमेंट
 को

 ड्यूटी

 पूरी न  करने  की  बजह  यह  भी  मालूम  हुई  कि
 जो  ज॑।  हमारे  नोट  एग्जामिनेशन  सेन्टर  हैं,

 जहां पर  फि  सिफ  6  हजार  लोग  काम

 कर  रहे  हैं  औौर  एक  हज़ार  बैलेन्स  पड़ी

 हुई  हैं  अरार  क्लिफ  15  इश्यू  सेन्टर

 कारबी  आई  के  हैं  जो  करेन्सी  सार्क-

 यलेशन  को  हैन्डल  करते  है ं।

 ये  बैंक  नथ स।यल्ड  नोट्स  कों  स्टोर  करतें

 हैं  जिसकी  देखभाल  हमारा  प्यार  वो  आई

 करता  है  और  उनकी  कन्डीशन  और

 क्वालिटी  चैक  करते  हैं  ।
 लेकिन  इसके

 बाद  यह  देखा  गया  कि  यहां  पर  नया

 तरीका  ईजाद  किया  जाएं  और  कोशिश

 at  मई  fe  उसकों  जल्दी  से  डिस्पोज

 are  किया  जायें  जिसमें  कि  तीन  महीना

 लग  गया  ।  जब  यह  चैक  पहुंच/  वहां



 2झ  5  Removal  of  Soiled

 सेन्टर  पर  तो.  कास्टिंग,  एग्जामिनेशन

 और  क्लरीफ्किशन  का  जो  तरीका  एडाप्ट

 किया,  उसने  3  महीने  6  दिन कम  कर

 'डाला,  जिससे.  बहुत  परेशानियां  पड़ी

 इनको  |  बहरहाल,  यह  सब  तरीके  एसे  हैं

 fe  जिसकी  वजह  से  यह  मौका  दिया  गया

 और  मौका  मिलता  है  उसमें  से  नोट  गायब

 करने की  ।  वहां  स्टाफ  की  कमी  भी  है  प्र
 जो  स्टाफ  रेगूलर  काम  करता है,  वह  भी

 एक  रैकेट  बनायें  हुये  हैं,  इसका  चैक  ग्र्भो

 तक  नहों  किया  गया  |

 ने  मंत्री  महोदय  से  दो  बातें  अर्ज  करूंगा,

 सजेशन  मेरा यह  है  कि  जहां  पर  काम-
 rely  होती  है  नोटों  की,  अगर  मुस्तकिल  हो

 तो  स्टाफ  बढ़ा  दें  और  नहीं  तो  जब  कार्यान्वित

 शुरू  करें  उसकी,  उस  वक्त  कछ  लगों  को

 हायर  कर.  ले  ताकि.  बे...  र

 न  घन.  सकें.  और  इस  काम

 में  गबन  न  हो  सके  ।  दूसरा,  जो  कुछ  हभा
 जिसके  चार्जेस  लगाये  गये  हैं,  बहुत से  लोग

 'कह  रहें  हैं  हिन्दुस्तान  के  ,  क्या  उसकी  जांच

 मंत्रो  महोदय  सी  ०  बी  -  प्राई०  के  जरिये  करायेंगे,

 र  इस.  रेकाटय्ज  कों  गिरफ्तार  करेंगे

 झर  सजा  देंगे  और  इसको  फिर  चैक  करेंगे

 ताकि  भ्राईन्दा  एसा  त  हों  सके  ।

 ,  SHRI  PRANAB  MUKHERJEE:  Sir,  1

 have  already  replied  to  the  main  question.

 *  So  far  as  the  Punjab  National  Bank  is

 concerned,  we  have  instructed  them  to
 have  the  entire  currncy  changed  after

 tofal,  physical,  counting,  The  persons

 concerned  are  already  under  suspension.
 Also  we  have  issued  instructions  in  regard
 to  the  persons  who  are  not  complying

 with  the  instructions  and  the  usual  pro-
 cedure  that  appropriate  action  will  be

 taken  against  them.  In  regard  io  having
 a  large  number  of  people  for  this  job,  1

 have  explained  the  difficulty.  ।  can  give
 the  hon.  Member  some  figures  as  to  how

 fauch  work  is  being  done.

 ।  ।  1978,  the  total  number  of  soiled

 _BOfeg.  destroyed.  was  363.5  crores.  Simi-

 larly, in  1979,  it  was  345  crores;  in  1980,
 it  was  446  crores  and  in  1981,  it  was  479
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 crores.  Ag  I  mentioned  already,  a  Gro-

 up  has  been  appointed  and  they  will

 make  recommendations  in  what  possible

 manner  we  can  phig  the  loopholes  and

 improve  the  functioning,  The  hon.  Mem-

 ber  has  mentioned  that  it  is  not  a  fool-

 proof  system.  Perhaps,  in  a  given  situa-

 tion,  I  admit  that  we  cannot  have  that

 foolproof  system  totally  but  we  shall  have

 to  reduce  the  element  of  this  as  far  as

 possible  and  we  are  trying  to  do  that.

 MR.  DEPUTY-SPEAKER:  Wow,  mat-

 ters  voder  377.

 12.56  brs,

 MATTERS  UNDER  RULE  377

 (i)  NEED  TO  FORMULATE  A  POLICY  FOR

 MAINTENANCE  OF  CULTURAL  HERI-

 TAGE  OF  INDIA,

 भी  भो खा भाई  (बांसवाड़ा )  :
 उपाध्यक्ष

 महोदय,  मैं  नियम  377.0  के  अन्तर्गत

 निम्नलिखित  विषय  इस  सदन  में  उठाना

 चाहता हूं

 मेरा  तात्पर्य  तिथि  यात्रियों  द्वारा

 उठाये  जा  रहे  कष्ट  के  बारें  में  है  जो

 भारतीय  सांस्कृतिक  धरोहर  को  बनाये

 रखने  हेतु  है
 ।

 जो
 यातरीगप  हमकुंड  गुरु-

 हारा  जातें  हैं,  उनको  आपार  क्ट  का
 ~

 सामना  करना  रड  रहा  है  ..  हेमकुंडगुरु

 लगभग  15,120 फीट  हैं  ।  इस  गुरुद्वारे
 में  जाने  के  लिए  area  पड़ाव  गो  वाद-

 घाट  एवं  गोविन्द  धाम  गुरुद्वारे  में  करना

 पड़ता  है  ।  इन  गुरुद्वारों  के  अलावा  यहां
 पर  ठहरने  अ्रादि का का  और  कोई  प्रबन्ध

 नहीं  कियां  गया है  |

 Tiare  धाम  एवं  गोविन्द  घाट  के

 गुरुद्वारों  का  प्रवन्ध  किसी  नजरों  ट्रस्ट

 'में  हैंਂ  भोर  यहां  के  कांयं कर्ता  लोग  मनमाने

 तरीके  सें  यात्रियों  की  आवश्यक  सुविधाएं

 प्रदान  करते  हैं  ।  प्राय:  ऐसा  देखा  गया


